IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date 08.10.2021
Date of Cour iejec
Appli j No.
pplicatioljCase No t Statu
n Fee
S
1 L. ACHARI 56484/202 08.10.2021 |ABLAPL/11826/2021 |10 C
PRANAYANEE 36485/202
2 DASMOHAPATRA |1 08.10.2021 |ABLAPL/11793/2021 |10 C
3 G.B. PARIDA 36488/202 08.10.2021 |ABLAPL/11701/2021 |10 C
4 L. ACHARI 56490/202 08.10.2021 |ABLAPL/11863/2021 |10 C
5 P.K.PARHI i6508/202 08.10.2021 |ABLAPL/11848/2021 |10 C
6 iigAY KUMAR i6520/202 08.10.2021 |ABLAPL/11926/2021 |10 C
7 S. R. PATTNAIK 56529/202 08.10.2021 |ABLAPL/11960/2021 |10 C
8 P. K. JENA 56541/202 08.10.2021 |ABLAPL/11913/2021 |10 C
9 M/S.ANIL KUMAR 36556/202 08.10.2021 |CONTC/5888/2021 10 C
DAS 1
DINESH KUMAR |[36558/202
10 PANDA 1 08.10.2021 |CONTC/5868/2021 10 C
TUSAR KANTA 36572/202
11 NAYAK 1 08.10.2021 |WP(C)/31407/2021 |10 C
BISWABIJAYABAX |36574/202
12 I ACHARYA 1 08.10.2021 |WP(C)/30979/2021 10 C
13 |P. K. SINGH i6577/202 08.10.2021 |WP(C)/30946/2021 10 C
M/S SHARMISTHA |36590/202
14 S L 1 08.10.2021 |CONTC/5843/2021 10 C
M/S SHARMISTHA [36593/202
15 S L 1 08.10.2021 |CONTC/5844/2021 10 C
M/S SHARMISTHA [36595/202
16 SAMAL 1 08.10.2021 |CONTC/5846/2021 10 C
M/S SHARMISTHA [36597/202
17 SAMAL 1 08.10.2021 |CONTC/5847/2021 10 C




18 [ et 36598/202 08.10.2021 [WP(C)/3748/2021 |10  [C
19 ggiAiHARMISTHA 36599/202 08.10.2021 |CONTC/5848/2021 |10  |[c
20 |A. K. PARIDA i6601/202 08.10.2021 |WP(C)/31361/2021 |10 |[c
21 | oJoRS KANTA f6610/202 08.10.2021 [WP(C)/31404/2021 |10  |C
22 |TOPHAN PRADHAN i6614/202 08.10.2021 |WP(C)/23630/2021 10 C
23 |P. P. RAO 36624/202 08.10.2021 |WP(C)/31164/2021 |10  [C
24 |ANIL KUMAR DAS i6628/202 08.10.2021 |WP(C)/31151/2021 |10 |[c
25 M. D. BISWAL i6630/202 08.10.2021 |WP(C)/31124/2021 |10 |[c
26 |GAGAN ROUT i6637/202 08.10.2021 |CRLMP/817/2021 10 [c
27 |p X BEHERA i6639/202 08.10.2021 |WA/703/2020 5 U
28 |D.BEHERA i6645/202 08.10.2021 |CONTC/5757/2021 |10  |[c
29 |D.BEHERA i6647/202 08.10.2021 |CONTC/5765/2021 |10  [C
30 |D.BEHERA 56649/202 08.10.2021 |WP(C)/30497/2021 |10 |[c
31 |D.BEHERA 56657/202 08.10.2021 |WP(C)/31343/2021 |10 |[c
32 |SATYAJIT SAMAL i6662/202 08.10.2021 |WP(C)/29610/2021 |10  [C
33 |ABHISEK PANDA i6663/202 08.10.2021 |WP(C)/22709/2021 |10  |c
34 |R.C.MALLICK i6664/202 08.10.2021 |WP(C)/30426/2021 |10 |c
35 |SATYAJIT SAMAL i6665/202 08.10.2021 |WP(C)/29691/2021 |10  |c
36 |AVISEK PANDA i6666/202 08.10.2021 |WP(C)/21670/2021 |10 |c
37 |D.BEHERA i6667/202 08.10.2021 |CONTC/3016/2021 |10  |[c
38 |AVISEK PANDA i6668/202 08.10.2021 |WP(C)/21668/2021 |10  |C
39 |AVISEK PANDA i6670/202 08.10.2021 |WP(C)/21672/2021 |10  |C
40 |AVISEK PANDA f6671/202 08.10.2021 |WP(C)/21671/2021 |10  |C
|41 |AVISEK PANDA [36674/202 |08.10.2021 [WP(C)/7660/2021 [10 |[C
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42 |R.K.SAHU i6675/202 08.10.2021 |TRP(C)/30/2019 10
43 |AVISEK PANDA i6677/202 08.10.2021 |WP(C)/7662/2021 10
44 |S.SWAIN i6678/202 08.10.2021 |FAO/175/2021 10
45 |[M.R. SAHOO i6682/202 08.10.2021 |WP(C)/30129/2021 10
46 |S.C.DAS i6684/202 08.10.2021 |WP(C)/31027/2021 10
47 |AVISEK PANDA i6686/202 08.10.2021 |WP(C)/21574/2021 10
48 |AVISEK PANDA i6688/202 08.10.2021 |WP(C)/21571/2021 10
49 |AVISEK PANDA i6699/202 08.10.2021 |WP(C)/24080/2021 10
50 |AVISEK PANDA i6701/202 08.10.2021 |WP(C)/25113/2021 10
51 |S.K.SWAIN i6706/202 08.10.2021 |WP(C)/29321/2021 10
52 |ANIL SAHOO i6713/202 08.10.2021 |WP(C)/3910/2013 5

53 |B P TANGA 56718/202 08.10.2021 |ABLAPL/16138/2019 |5

54 |B P TANGA 36719/202 08.10.2021 |ABLAPL/16138/2019 |5

55 ﬁégié?YKUMAR 36726/202 08.10.2021 |WP(C)/30148/2021 10
56 2i§é; KUMAR i6731/202 08.10.2021 |CRP/554/1980 10
57 M. D. BISWAL i6733/202 08.10.2021 |WP(C)/31610/2021 10
58 |P. K. BARIK i6736/202 08.10.2021 |WP(C)/31220/2021 10
59 |R R CHHOTTARAY i6742/202 08.10.2021 |ABLAPL/15387/2019 |10
60 |TRILOCHAN BAG 56744/202 08.10.2021 |WP(C)/27695/2021 10
61 |R R CHHOTTARAY i6752/202 08.10.2021 |WP(C)/11825/2016 |10
62 |K. RATH i6753/202 08.10.2021 |WP(C)/31008/2021 10
63 |K. RATH i6755/202 08.10.2021 |WP(C)/31010/2021 10
64 |N K SATAPATHY i6756/202 08.10.2021 |WP(C)/1305/2020 4




65 2i§i§G¥OHAN f6759/202 08.10.2021 [WP(C)/17952/2021 |10  |C
66 |RAMESH KUMAR  136760/202 |10 1 5021 |wp(c)/17721/2021 10 |
SAHU 1
67 |k. matH i6763/202 08.10.2021 |[WP(C)/19048/2021 |10  |C
68 |J.K.MISHRA (2) i6766/202 08.10.2021 |[WP(C)/29388/2021 |10 |C
69 |s. c. saHOO i6767/202 08.10.2021 |[WP(C)/29338/2021 |10  |C
70 |K. RATH i6769/202 08.10.2021 [WP(C)/29334/2021 |10  |C
71 |J.K.MISHRA (2) i6774/202 08.10.2021 |[WP(C)/30898/2021 |10  |C
72 |J.K.MISHRA (2) i6775/202 08.10.2021 |[WP(C)/30899/2021 |10  |C
73 |ABHISEK PANDA i6777/202 08.10.2021 |[WP(C)/27054/2021 |10  |C
74 [MIHIR KUMAR — 136778/202 |00 10 5051 lwp(C)/24219/2021 |10 |C
DASH 1
75 |K. RATH i6781/202 08.10.2021 |WP(C)/23588/2021 |10 |c
76 |J.K.MISHRA 2 i6782/202 08.10.2021 |[WP(C)/30575/2021 |10  |C
77 |B.K. DAS 56783/202 08.10.2021 |[WP(C)/16602/2021 |10  |C
78 |R K MAHABHOI 56786/202 08.10.2021 ABLAPL/16331/2019 |4 9)
79 |ARUN KU. JATI i6791/202 08.10.2021 |[WA/287/2019 5 U
80 |A.K.JATI f6797/202 08.10.2021 |CMP/263/2021 5 U
81 |A.K.JATI f6800/202 08.10.2021 |CMP/264/2021 5 U
82 |J.K.MISHRA (2) i6802/202 08.10.2021 |[WP(C)/30899/2021 |10  |C
83 |P.K.RATH i6803/202 08.10.2021 |ABLAPL/15655/2019 |5 U
84 |SUMANTA DAS 56804/202 08.10.2021 iSNTC(CPC)/24O/20 10 o
85 |S.K.MISHRA i6805/202 08.10.2021 |CRLMC/1682/2021 |10  |C
86 |S. K. SAHU i6806/202 08.10.2021 |MACA/105/2021 10 o
87 |R.K.MAHABHOI i6808/202 08.10.2021 |ABLAPL/15321/2019 |4 U
|88 |SARAT SWAIN  [36809/202 [08.10.2021 |MACA/105/2021 10 [
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89 |C. MOHANTA 56811/202 08.10.2021 |CONTC/5836/2021 |10
90 g?;?iiBA f6814/202 08.10.2021 |CRLMC/927/2021 10
91 |C. MOHANTA i6816/202 08.10.2021 |CONTC/5832/2021 |10
92 |C. MOHANTA i6818/202 08.10.2021 |CONTC/5834/2021 |10
93 |C. MOHANTA i6819/202 08.10.2021 |CONTC/5833/2021 |10
94 |M.R. NAYAK i6820/202 08.10.2021 |CONTC/5829/2021 |10
95 |D NAYAK i6823/202 08.10.2021 |SA/306/2001 1
96 |D NAYAK i6827/202 08.10.2021 |SA/114/1990 1
97 |s.BHoI i6831/202 08.10.2021 |BLAPL/335/2021 5
98 |K. MANDAL f6835/202 08.10.2021 |WP(C)/29409/2021 |10
99 |K. C. PANDA f6838/202 08.10.2021 |WP(C)/28511/2021 |10
100|c. R. DAS i6839/202 08.10.2021 |WP(C)/28388/2021 |10
101 |P.K.BARIK 56842/202 08.10.2021 |CMAPL/486/2017 5
102 |L. ACHARI 56844/202 08.10.2021 |WP(C)/31241/2021 |10
103 [K. SAHOO i6845/202 08.10.2021 |WP(C)/12402/2018 |10
104 |P.K.PANT i6848/202 08.10.2021 |CRLA/249/2010 4
105 |J.P.KAR f6853/202 08.10.2021 |RSA/118/2014 4
106 |J.P.KAR i6856/202 08.10.2021 |RSA/242/2005 4
107 |D. SWAIN i6860/202 08.10.2021 |WP(C)/14463/2021 |10
108 |S. R. PATTNAIK i6861/202 08.10.2021 |WP(C)/27045/2021 |10
109 |a. s2HOO i6864/202 08.10.2021 |WPC (OA)/1018/2015 |2
110 N.C.NAYAK f6867/202 08.10.2021 |WP(C)/29311/2021 |10
111 [N.C. NAYAK f6868/202 08.10.2021 [WP(C)/29306/2021 |10




112 |SB UDGATA i6870/202 08.10.2021 |WP(C)/28350/2021 |5

113 |SB UDGATA i6872/202 08.10.2021 |WP(C)/28350/2021 |5

114 |p. XK. SINGH i6873/202 08.10.2021 |WP(C)/12249/2006 |10
115 |B. MOHANTY i6877/202 08.10.2021 |[WP(C)/13954/2010 |10
116 N SWAIN ‘1’6880/202 08.10.2021 |MA/130/1970 5

117 ;i;iﬁAYA KUMAR f6881/202 08.10.2021 |ABLAPL/6537/2021 |10
118 |B. N. SAHU i6890/202 08.10.2021 |[WP(C)/31108/2021 |10
119 |B. K. MOHANTY i6892/202 08.10.2021 |[WP(C)/18009/2012 |10
120 |M. NAIK i6903/202 08.10.2021 |FAO/443/2020 10
121 |N. PANDA i6907/202 08.10.2021 |CRLA/765/2018 10
122 |s ¢ DpasH i6909/202 08.10.2021 |WP(C)/6965/2016 |4

123|c R NAYAK i6913/202 08.10.2021 |[WP(C)/15834/2021 |10
124 |D K MOHANTY 56918/202 08.10.2021 |WP(C)/30904/2021 |10
125 |p K LENKA 56920/202 08.10.2021 |MACA/737/2020 10
126 |p N NAYAK i6921/202 08.10.2021 |TRP(C)/291/2018 |10
127 |GANESH SAHOO f6926/202 08.10.2021 |TRP(C)/310/2021 |10
128 |R cH ROUT f6928/202 08.10.2021 |TRP(C)/280/2017 |10
129 ;g;ié??SH i6929/202 08.10.2021 |TRP(C)/271/2017 |10
130 |GANESH SAHOO i6932/202 08.10.2021 |TRP(C)/288/2017 |10
131 |SL PATNAIK 56934/202 08.10.2021 |TRPCRL/66/2021 10
132 |6 S MOHANTY i6935/202 08.10.2021 |TRPCRL/49/2021 10
133 |k saHOO i6936/202 08.10.2021 |MACA/932/2003 10
134 [k SAHOO i6937/202 08.10.2021 |MACA/92/2004 10

1135 |RAJAT DAS 136938/202 [08.10.2021 |MACA/275/2020 10
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136 |D BEHERA i6939/202 08.10.2021 [WP(C)/30513/2021 |10
137 |D BEHERA i6940/202 08.10.2021 [WP(C)/30517/2021 |10
138 |D BEHERA i6941/202 08.10.2021 [WP(C)/30516/2021 |10
139 |D BEHERA i6942/202 08.10.2021 [WP(C)/30502/2021 |10
140 |D BEHERA i6943/202 08.10.2021 [WP(C)/30519/2021 |10
141 |SUMANTA DAS i6946/202 08.10.2021 |CONTC/5858/2021 |10
142 |L MOHANTY i6948/202 08.10.2021 |CONTC/5859/2021 |10
143 |BIPIN KU PATRA i6949/202 08.10.2021 |CRLMC/1541/2021 |10
144 |p. K. MOHANTY i6950/202 08.10.2021 |CRLMC/1622/2021 |10
145 |BTKRAM BEHERA i6951/202 08.10.2021 |MACA/732/2018 10
146 |R C MUDULT i6954/202 08.10.2021 |[WP(C)/31200/2021 |10
147 |M D BISWAL i6955/202 08.10.2021 [WP(C)/31353/2021 |10
148 |p. K. SINGH 56956/202 08.10.2021 |CRLMC/1426/2021 |10
149 |S K LENKA 56961/202 08.10.2021 |[WP(C)/27615/2021 |10
150 [A SAHOO i6962/202 08.10.2021 |[WP(C)/31330/2021 |10
151 fﬁgﬁ;ﬁKANTA i6963/202 08.10.2021 |WP(C)/31485/2021 |10
152 |G N SETHI f6964/202 08.10.2021 |WP(C)/31149/2021 |10
153 |G C BARIK i6967/202 08.10.2021 |WP(C)/16419/2021 |10
154 E?;;iEDRA 56968/202 08.10.2021 |CRLMC/4075/2016 |10
155 E?;;iEDRA i6969/202 08.10.2021 |CRLMC/669/2019 10
156 ggigi?TTAM i6970/202 08.10.2021 |WP(C)/26437/2021 |10
157 |7 K NAYAK i6972/202 08.10.2021 |[WP(C)/29676/2021 |10
158 |T K NAYAK f6974/202 08.10.2021 [WP(C)/29683/2021 |10




159 ;gﬁgiﬁNEgHANTY 36976/202 08.10.2021 |CRLREV/349/2021 |10 |c
160 |D BEHERA 36977/202 08.10.2021 |[WP(C)/30521/2021 |10 |C
161 |D BEHERA i6979/202 08.10.2021 |[WP(C)/30501/2021 |10  |C
162 giiégfﬁ? f6980/202 08.10.2021 |ABLAPL/10188/2021 |10  |C
163 |D BEHERA i6982/202 08.10.2021 |[WP(C)/30507/2021 |10  |C
164 |D BEHERA 36983/202 08.10.2021 |[WP(C)/30506/2021 |10  |C
165 |B. BEHERA i6985/202 08.10.2021 |ABLAPL/11787/2021 |10  [C
166 |P K BEHERA i6986/202 08.10.2021 |ABLAPL/7923/2021 |10  [C
167 |SUNIL DAS i6991/202 08.10.2021 |ABLAPL/10167/2021 |10  |C
168 |s. ROUT i6992/202 08.10.2021 |ABLAPL/7580/2021 |10  |C
169 |p kK JENA i6993/202 08.10.2021 |ABLAPL/11977/2021 |10  |C
170 |A MOHANTY i6996/202 08.10.2021 |ABLAPL/11956/2021 (10  |C
171 |p. K. DALAI 56997/202 08.10.2021 |ABLAPL/11832/2021 (10  [C
172 |B. P. TANGA 56998/202 08.10.2021 |ABLAPL/11830/2021 (10  |C
173 |B K BAL i6999/202 08.10.2021 |ABLAPL/11931/2021 (10  [C
174 ;?;;iEDRA i7000/202 08.10.2021 |ABLAPL/11868/2021 |10  |C
175 E?iéiiRA 57001/202 08.10.2021 |ABLAPL/11924/2021 |10  |C
176 |[P. K. MOHANTY i7002/202 08.10.2021 |ABLAPL/11842/2021 |10  |C
177 |s ROUT i7003/202 08.10.2021 |ABLAPL/11763/2021 |10  |C
178 ?;?i;;i?iNDA f7004/202 08.10.2021 |ABLAPL/11845/2021 |10  |c
179 A s PAUL i7005/202 08.10.2021 |ABLAPL/11536/2021 |10  |C
180 |P. K. BARIK i7006/202 08.10.2021 |ABLAPL/11859/2021 (10  |C
181 |RAHUL SETHI f7007/202 08.10.2021 |ABLAPL/10145/2021 (10  |C
1182 [R. DAS 137008/202 |08.10.2021 |ABLAPL/10533/2021 |10  |[C
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183 R B MISHRA i7010/202 08.10.2021 |ABLAPL/10124/2021 |10
184 |B. K. MISHRA i7011/202 08.10.2021 |ABLAPL/5803/2021 10
185 |P. K. BEHERA i7013/202 08.10.2021 |ABLAPL/8021/2021 10
186 |P. K. BEHERA i7014/202 08.10.2021 |ABLAPL/7922/2021 10
187 |J BEHERA i7015/202 08.10.2021 |ABLAPL/10063/2021 |10
188 |P. K. BEHERA i7017/202 08.10.2021 |ABLAPL/8723/2021 10
189 H. S. PAIKRAY i7019/202 08.10.2021 |ABLAPL/12092/2021 |10
190 H. S. PAIKRAY i7020/202 08.10.2021 |ABLAPL/12094/2021 |10
191 |P K BEHERA i7024/202 08.10.2021 |ABLAPL/7921/2021 10
192 |]A. K. SAHOO i7025/202 08.10.2021 |ABLAPL/12051/2021 |10
193 |P. K. BARIK i7026/202 08.10.2021 |ABLAPL/12072/2021 |10
194 |P.K.JENA i7027/202 08.10.2021 |ABLAPL/12004/2021 |10
195 |SUBAS SAMAL 57029/202 08.10.2021 |ABLAPL/12079/2021 |10
196 A.K.JATI 57030/202 08.10.2021 |ABLAPL/12012/2021 |10
197 M.R. SAHOO i7031/202 08.10.2021 |ABLAPL/11999/2021 |10
198 |G.SAHOO i7032/202 08.10.2021 |ABLAPL/11993/2021 |10
199 |R K MAHABHOI i7033/202 08.10.2021 |ABLAPL/9880/2021 10
200 M.R.SAHOO i7035/202 08.10.2021 |ABLAPL/11987/2021 |10
201 |S.BISWAL i7036/202 08.10.2021 |ABLAPL/11985/2021 |10
202 |S R PATTANAIK 57037/202 08.10.2021 |ABLAPL/8948/2021 10
203 [K. K. JENA i7038/202 08.10.2021 |ABLAPL/11978/2021 |10
204 |H S PAIKRAY i7040/202 08.10.2021 |ABLAPL/12078/2021 |10
205 |[K. C. PANDA i7041/202 08.10.2021 |ABLAPL/11971/2021 |10




206 gig?giAY f7043/202 08.10.2021 |ABLAPL/11965/2021 |10  |C
207 |P K SINGH i7046/202 08.10.2021 |ABLAPL/12090/2021 |10  |C
208 |T R DAS i7048/202 08.10.2021 |ABLAPL/12086/2021 |10  |C
209|T R DAS i7051/202 08.10.2021 |ABLAPL/12091/2021 |10  |C
210 |SARAT DASH i7053/202 08.10.2021 |ABLAPL/11925/2021 |10  |C
211 D BEHERA i7054/202 08.10.2021 |[WP(C)/30505/2021 |10  |C
212 |J.P.NAYAK i7055/202 08.10.2021 |CRLA/530/2021 10 ¢
213 D BEHERA i7059/202 08.10.2021 |[WP(C)/30504/2021 |10  |C
214 |ANITA SAHOO i7060/202 08.10.2021 |ABLAPL/11915/2021 |10  |C
215 [JANEIAY i7061/202 08.10.2021 |ABLAPL/11911/2021 |10  |C
216 |D.DHAL i7062/202 08.10.2021 |CRLA/518/2012 10 o
217 D BEHERA i7064/202 08.10.2021 |[WP(C)/30503/2021 |10  |C
218 |RAHUL SETHI 57067/202 08.10.2021 |ABLAPL/11904/2021 |10  |C
219|s samarL 57068/202 08.10.2021 |[WP(C)/30875/2021 |10  |C
220 |c.R.NAYAK i7069/202 08.10.2021 |CRLA/355/2019 10 o
221 |s samarL f7071/202 08.10.2021 [WP(C)/30878/2021 |10  |C
222 |p. K. MISHRA f7072/202 08.10.2021 |ABLAPL/11733/2021 |10  |C
223|s samar i7074/202 08.10.2021 |WP(C)/30868/2021 (10  |C
224|S. R. PATTNAIK i7075/202 08.10.2021 |ABLAPL/11957/2021 |10  |C
225 |B.K.MOHARANA i7076/202 08.10.2021 ABLAPL/1631/2021 10 C
226|s samMaL i7078/202 08.10.2021 |[WP(C)/30872/2021 |10  |C
227 giﬁggANTA 57081/202 08.10.2021 |BLAPL/6028/2021 |10  [C
228 |R. K. SAHOO i7082/202 08.10.2021 |BLAPL/6290/2021 |10  |C
229 |B N BEHERA 137084/202 |08.10.2021 [BLAPL/7811/2021 |10  |[C
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‘230 37085/202

B R SENAPATI ‘ ’08.10.2021

BLAPL/2601/2021 ‘10 ’c ‘
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